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Urit Petition No.4153 of 1982 pending in
the Hon'!ble Hioh Court of Judicature at ﬁllahaﬁéﬁ
has been received on transfer to this Tribumal under
Section 29 of the Administrative Tribunals Act XIII 'ﬁ
of 1985. -~

2 The petitioner Praveen Singh was appointed as
an Assistant Director in the Export Inspection Agency,
Calcutta, He has challenged the order of his

terminat ion from service,

3. For want of notification under Section 14(2) 3
of the Administrative Tribunals Act this Tribunal has
no jurisdiction to decide this petition. So the

Urit Petition No.4153 of 1982 be retransmitted te the
Hon'ble High Court of Judicature at Allahabad,

Vice Chairman
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Dated the 12th fay, 1938,
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